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The Deputy Minister of Communi- 
catioiui (ShH Raj Bahadur): (a) and
(b), A statement giving the required 
information is laid on the Table of 

the House. [See Appendix VI, an- 
nexure No. 66.]

(c) Except Black Mild Steel which 
is available in India, all other varie
ties are imported.

(d) and (e). These are highly 
specialised items and the require
ments of the Indian Telephone Indus
tries being small, It is doubtful 
whether local production will be 

economical. The matter has, however,
been taken up with the industries 
concerned.
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B ihar C ane G rowers

*1666. Shrl Bibhuti Mishra: (a)
Will the Minister of Food and Agri
culture be pleased to state what 
machinery, if any, has been set up 
by Government for the distribution 
of a part of the excess profit accruing 
from the production of sugar this 
season to the cane-growers of Bihar?

(b) When is the payment to the* 
cane-growers likely to be made?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krlshnappa):
(a) and (b). The formula according 
to which excess profits made by sugar 
factories in U.P. can be shared by the 
cane growers, has not yet been 
evolved. ThS question of applying the 
formula when finalised, to Bihar 
factories as also to set up a machinery 
to implement the formula, will be con
sidered after a decision is taken in 
the matter.
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Shri ML V. Krishnappa: It will have 
to be done before the sugarcane 
season.
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Shri Boffawat: May 1 know if the 
Government is going to keep a dheck 
on the factory owners who are 
making these excess profits?

Shri M  V. Krishnappa: We will go 
into their accounts and find out at 
what price they have sold their sugar. 
Of course these details will be worked 
out by the U,P. Government and will 
be discussed in a departmental con
ference.

Shri L. N. Mlshra: May I know
whether the necessary co-operation 
from the industry is wanting in this 
respect and whether that is the cfiuse 
of delay?

Shri M. V. Krishnappa: We had
written to the U.P. Government and 
they have stated that the matter 
would be taken up in a departmental 
conference and a suitable formula 
would be evolved.

Shri V. P. Nayar: In regard to the 
excess profits made by the Bihar 
sugar mills, may I know whether it 
is a fact that recently a high official 
of the Food Ministry was sent to find 
out the extent of the excess profits 
made, and also whether this officer 

has sent up a report about the modus 
operandi of the bougs ways in which 
the forward sale of sugar produced 
in mills is made to take excess 
profits. '

Shri M. V. Krishnappa: Manx
officers of our Department will be 
touring and submitting reports and 
they may be one of them.
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The Pariiamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): A statement 
giving the information is laid on the 
Table of the House. [See Appendix 
VI, annexure No. 67.]
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Mr̂  Speaker: Is it not included in 

the statement?
Shri Baghunath Singh: No, Sir.

Only the amount is mentioned.
Shri Shahnawaz Khan: It does con

tain their names of ports.
Shri T. N. Singh: It refers to the

States and not to the ports.
The Minister of Railways and Trans

port (Shri L. B. Shastri): The state
ment does not contain the names of 
the ports, but it is a very long list

Mr. Speaker: Then, I think, the list 
can be placed on the Table and need 
not be read now.

Shri Joachim Alva: How was the
list of ports drawn up? Was it drawn 
up on the recommendations of the 
States or of the Centre? If the list 
has been drawn up, I wish to know 
whether it contains two ports of my 
constituency and why the third 
Honaver was left out.

Mr. Speaker; What is the principle 
on which the list is drawn up?

Shri Shahnawaz Khan: An officer
was specially deputed to go round and




